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Naya Raipur, the 1st Sepiember 2017

NOTIFICATION

No.F 14-5/2012/T-4. — In exercise of the powers-<conferred by clause (ifi) of Section 3 of chapter-]l.aof the

' Shhattmgarh Rajmarg zﬁdlumyam 2003 (No. 12 of ’JUGJ) the State Governmerit. hereby. declares the following roads.
specified in the Table belotwy, as Major District Road, namely -

§. No. Nama‘ of Road ' NameofDistiict Length(in K. m;;)
0 ® e e e
4 :Rampurﬁmgraizm Korkoma Basin Road Kaorba : 4100
% Hards Bazar o Kashiyadih Road © Korba = 31.00
A
3 Sukma Dantewada - Sykma, - - S 6880
; Bame\xcada '

By order ana in thz: name of the Governor of Clﬂmfﬂsizarh
J. ML LULU, Deputy Seoretary.
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Naya Raipur, the 30th March 2015
NOTIFICATION
No.905/2076/2014/19/T-4— In exercise of the powers conferred by clause (jii) of Section 3 of the Chhattisgarh
Rajmarg Act, 2003 (No. 12 of 2003), the State Government, hereby, makes the following amendment in the Notification
No. 2480/4189/T/2009/19/Tech. dated 2nd May, 2009 and declares the following road as State Highway, namely :-
AMENDMENT

In the said Notification,-

After Serial number 14, the following shall be added, namely :-

i

S. No. Proposed number Name of Road Length (K. m.)
of State Highway
(M @ 3 @
. *18, 2 Champa-Seoni-Achnakpur-Sakti- 85.30”
Adbhar-Tundri-Raigarh Road

By order and in the name of the Governor of Chhattisgarh,
J.M. LULU, Deputy Secretary.
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Naya Raipur. the 22nd April 2017 -
NOTIFICATION
No. 15367/1136/T/19/2017/T-4.— In exercise of the powers conferred by clause (iii) of Section 3 of the

Chhattisgarh State Rajmarg Adhinivam, 2005 (No. 12 o 2003). the State Government, hereby. declares the road from
Raipurto junction of Dhaneli Vidhansabha road, (length 13.70 k. m.) as major district road.

By order and in the name of the Governor of Chhattisgarh.
J. M. LULU. Deputy Secreiary,

SETE, GEU AL oA ST, BT E T JEOEE, TEYE S gfgw nd weiiE - 2017,







S fasrrd URE & weid S geh
&/S1/09/2013-2015.

,*uﬁg:rma{ﬁm g fez ) & Tam
‘¥ vgEd. FAEE S2-22-OR1ER
ez [/ 38 Ta A faend, R

30-05-2001."

w471 ] R, AR, T 393:3@1-2017—;'_%*&% 1939
Secir "

s Terwtor fasmt
TTEY, i 30 e 2017

FHIF 4214/2412/2017/19 /-4, — TTZ Torr atafas, 2003 GRRR 12 L2003) 411 3 3% v (o)
Vi e 1 T T g, TS R, g, Forert vy & i el - U (ST 12,0 f. P ,;,,zfgﬁ;;:

ISR (G EEa) Hif el &,
TS & Tl & RS T Bie—

T AT, {71 30 3rERER 2017

FIT 4214/2412/2017/19 /G- 4,— VIRA & WU ¥ wigedz 8T @0 H)ﬁswgﬂmﬁmﬁmﬁ _
FHIF 4214/2412/2017/19 /5~ 4, Tetieh 30-10-2017 1 208 wiganz wea@ *'mﬁ@mnmﬁmﬁmmg B

TRIETE 3 T F A0 Gy S —
.. gy, ve-ahm,

941




)




4 TritarTg Tead, TaAE 30 S1EgER 2017

N Naya Raipur, the 30th October 2017

NOTIFICATION

No.4214/2412/2017/19/T-4.— In exercise of the powers conferred by clause (i) of Section 3 of the Chhattisgarh
State Rajmarg Adhiniyam, 2003 (No. 12 0f2003), the State Government, hereby, declares the Fafadih-Telibandha-Naya
~ Raipur Road {Length 12.02 Km.) in District Raipur as Express Highway.

By order and in the name of the Governor of Chhattisgarh,
J. M. LULU, Deputy Secretary.

e, V1 el e S, el S W G, T S iR e e - 2017,







